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ADMINISTRATIVE IN'THE CENTRAL 04-9111iij 
CUTTACK BENCH, CUTTACK 

O.A./TA1RANo ............ 	....................... i 99 

.........................Applicant ( s) 

Versu 
C' 	 ............ Respondent ( s) 

Office note as to 
Sr. No 	Date 	 0 r d e r s 	 action (if any 

taken on order 

0 c 
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3.1 .951 Shri S.17.Mohanty wishes to 

 

 

withdraw this oriina1 arPliation. 

I .1.O. be retrned to him. He may 

reagit ate his gri evan e, fr if so 

advised. 
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